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(vi) Spices Board
Title: Motion for election of two members to Spices Board. (Motion adipted).

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE & INDUSTRY (SHRI E.V.K.S. ELANGOVAN): |
beg to move:

"That in pursuance of section 3(3)(b) of the Spices Board Act, 1986, read with rules 4(1)(b) and 5(1) of
the Spices Board Rules, 1987, the Members of this House do proceed to elect, in such manner as the
Speaker may direct, two Members from among themselves to serve as Members of the Spices Board,
subject to other provisions of the said Act, and Rules made thereunder. "

MR. SPEAKER: The question is:

"That in pursuance of section 3(3)(b) of the Spices Board Act, 1986, read with rules 4(1)(b) and 5(1) of
the Spices Board Rules, 1987, the Members of this House do proceed to elect, in such manner as the
Speaker may direct, two Members from among themselves to serve as Members of the Spices Board,
subject to other provisions of the said Act, and Rules made thereunder. "

The motion was adopted.
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Feud "Gy : Y @ wifa | 4fdy 71 Shdftaee S, s dfey)
a€; (@mam)
MR. SPEAKER: You must learn to sit down when the Speaker is standing. Do not give bad examples of indiscipline
...(Interruptions)
st Idv AAIG AT (FAARYR) : (T TG, AT AR TROR B q@ied w9 R (@asm)
=t T 3 (RrE) : sremd Y, 9 ARt @ Reers St aRe SR gY €, &€ (um)

MR. SPEAKER: There are 38 items. It is my job to see that as many hon. Members get opportunity to raise their
issues as possible. | am earnestly appealing to all of you, try to be brief. These are all important issues which
Members considered fit to mention and | wish to give them the opportunity. | am appealing to all of you that | shall
go according to the serial that has come to me. Please cooperate so that all hon. Members can present their points
of view.

...(Interruptions)
TeqE HEley | any Afov| wfiex Ff wea &€ T8 & anus forul
&€, (eraar)

MR. SPEAKER: Do you not need anybody? Can you take your own decision? Every hon. Member is taking his own
decision. | wish | could make you sit here just now as only then you will realise what is happening.

...(Interruptions)

it st TR M eveme off, S AR HiaRey off &1 AfT Y SRR g SfuHT R T €, SW W e wen # Tat g% avisvIa€] (@
)

MR. SPEAKER: Hon. Leader is here. You have made your point very clearly.
...(Interruptions)

MR. SPEAKER: My request is, you have mentioned the point. By mentioning again and again a national leader as a



patriot, are you enﬁancing his irhage? You have mentioned that.
&€} (zaar)

At a=a TTRM M IR AERER S BT AT g B, SHD [ T8 WRAR R 24€| (Faur) WRER &1 98 T 6 SudT 3uY Big
wa TE g, srfua §18€] (zmaum)

MR. SPEAKER: | am sure, all the matters are important, but what can be done? When an hon. Member gives notice
of a motion, obviously it is on an important matter.

...(Interruptions)
MR. SPEAKER: | am trying to control the House. Please cooperate.
...(Interruptions)
MR. SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
12.22 hrs.
The Lok Sabha then adjourned till Fourteen of the Clock.

The Lok Sabha reassembled at Fourteen of the clock

(Mr. Deputy Speaker in the Chair)
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... (exEEE)..
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MR. DEPUTY-SPEAKER: Please sit down.
...(Interruptions)

st v T (Aftr) ;AR S 9 @ A ) a)e @91 919 arerd §18€] (aaur)

MR. DEPUTY-SPEAKER: The discussion on the situation in Manipur, under rule 193, is very important.
...(Interruptions)

ST wote Ris (areorel) - STEE S, AETRE @ ST ST e € R eee qemst we $15€) ()

MR. DEPUTY-SPEAKER: Please sit down.



* Not Recorded.
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st QA wETE AR (FFRYR) = ST 7RG, I AR B Raerrd S are 5 W § &€ ()
14.05 hrs.(At this stage Shri Sushil Kumar Modi and some other

hon'ble Members came and stood on the floor near the Table)

..(Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again
at 3.30 p.m.
14.05 hrs.

The Lok Sabha then adjourned till Thirty Minutes past Fifteen of the Clock.



